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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
EXECUTION APPLICATION NO.01/2018(WZ)

| IN
ORIGINAL APPLICATION NO.08/2015(WZ)

Sujal Sahakari Gruha

Rachana Sanstha Maryadit .... Applicant
Versus ,
The Commissioner, PMC & Ors. ... Respondents

ADDITIONAL AFFIDAVIT IN REPLY ON BEHALF OF
RESPONDENT NO. 2 - MAHARASHTRA POLLUTION
CONTROL BOARD.

I, Nitin Shinde, Age - 58 years, Occupation — Service, the
Sub-Regional Officer of the Maharashtra Pollution Control Board at
Pune-I having my office address at 2™ F loor, Jog Centre,
Wakdewadi, Pune — 411003, do hereby state on solemn affirmation

as under : —

(1)  Tam filing this additional affidavit in reply in compliance of
the order dated 10/10/2023 passed by this Hon’ble National

Green Tribunal.

(2) I say and submit that in response to the letters issued by the
. Respondent Board, the Respondent no. 1 — Pune Municipal
Corporation (PMC) has submitted the list of Marriage halls,
Lawns and Club Houses pertaining to area of Karvenagar,

Kothrud, Erandwane in Pune region.
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(3) 1 say and submit that Respondent MPC Board has issued
Reminder Letter to Respondent no. 1 — Pune Municipal

Corporation (PMC) to provide whole list of Marriage

Halls/Lawns and Club houses within its jurisdiction, which i

still awaited.

(4) I say and submit that the Respondent MPC Board has iss\\e¥- '

and Club houses as per the list provided by PMC. A sample - ~:.—_:=
copy of Show Cause Notice dated 13/02/2024 alongwith the
list of Marriage Halls/ Lawns and Club houses is enclosed

herewith and marked as an Annexure-I.

I say and submit that further in compliance to above said order
the Respondent MPC Board has published the Public Notice
in the leading Newspapers ‘Times of India’ & ‘Indian
Express’ dtd.26/2/2024 in English and in ‘Maharashtra
Times’, ‘Loksatta’, ‘Lokmat’ & ‘Sakal’ in Vernacular

language on 28/2/2024 in the State of Maharashtra. Copies of
the Public Notices in English and Marathi languages are

enclosed herewith and marked as an Annexure-IL

“

Solemnly affirmed on this 28 FgaBy %Q%Aebruary, 2024 at
Pune. ‘

I know the affiant For and on behalf of Maharashtra
Pollution Control Board i.e.
Respondent No. 2.

]

BEFORE ME i
. it
DVOCATE (Nitin Shinde)
L Sub-Regional Officer,
J. S. KARANDE MPCB Pune-1

- B.A. (Hons.) LL.B.

i) ADVOCATEN% .'X°lﬁ'§.§ ‘

5 65 GOVT. OF | ,

7 28 FEB 2024 NOTED ANO

ATetea  |)3 /0D 24
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE - PUNE-|

a——m—— Jog Center Bldg.
—— 2" floor, Wakdewadi,
Ph. 020-25811694 T~ Old Mumbai — Pune Highway,
2 Fax. 020-25811029 L Pune 411003
B \ PCB/ SROP1/240213-FTS-0144 Date:-13.02.2024
o \ﬁ '{M/s. Manohar Mangal Karyalaya
¥ j E.‘.‘ ‘{Mehendale Garage, Gulvani Maharaj Path

Pk ;"-f Erandwana, Pune.

Sub: Show Cause Notice for violation of Environmental norms.

Ref: 1. Ordér dated 3/7/2017 & 8/8/2023 passed by Hon'ble NGT.
2. Board Office letter no.BO/JD(APC)/TB-4B-4586 dtd.24/11/2016.
3. List received from PMC dtd.11/12/2023. '

. WHEREAS you are operating your Marriage Hall activity in the “Water & Air Pollution
Prevention area” declared under the provision of Water (Prevention & Control of Pollution) Act
1974 & Air (Prevention & Control of Pollution) Act, 1981 respectively Maharashtra Pollution
Control Board has granted “Consent to Operate” stipulating certain terms and conditions
therein.

AND WHEREAS, MAHARASHTA POLLUTION CONTROL BOARD has issued
circular on 24/11/2016 wherein guidelines for marriage halls, lawns and club houses stipulated
and the said activities are incorporated in Consent regime. It was obligatory on your part to
obtain valid Consent from MPC Board, under Water (Prevention & Control of Pollution) Act,
1974, Air (Prevention & Control of Pollution) Act, 1981 and Hazardous Waste (M&H) Rules
and comply all the conditions stipulated in the Consent.

AND WHEREAS it was obligatory on your part to obtain valid Consent from MPC

. Board, under Water (Prevention & Control of Pollution) Act, 1974, Air (Prevention & Control of
Pollution) Act, 1981 and Hazardous Waste (M&H) Rules and comply all the conditions

R

stipulated in the Consent.

NOW THEREFORE, you are hereby warned to comply above points immediately &
inform this office about the steps taken regarding the above non-compliance within seven days
after receipt of this Notice, failing which the necessary legal action will be initiated against you.
The compliance of the same will be placed before Hon’ble NGT court for further

directions, which may please be noted.

Yours faithfully,
AJﬁfM,
~ (Nitin Shinde")
Sub-Regional Officer
M.P.C.Board, Pune-|.

Copy submitted for information to :-
- Joint Director (APC), M.P.C Board, Mumbai,
- Regional Officer M.P.C.Board, Pune.
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Annexure |

List of Man:qal Karyala Received from Respondent No. 1 Pune Municipal

Corporation (PMC)
Sr.No. Name and Address
1 The Municipal Commissioner,
Pune Municipal Corporation, Pune.
2 M/s.Siddhi Banquet Hall
S.No.7/2/4D.P.Road,Mhatrepool,Erandwana,Pune.
3 M/s. Gharkul Lawns

S.No.7/2/4D.P.Road,Mhatrepool,Erandwana, Pune.

4 M/s. Manohar Mangal Karyalaya
Mehendale Garage, Gulvani Maharaj Path Erandwana, Pune.
5 M/s. Harshal Garden 153, Karve Road, Erandwana,Pune.
6 M/s. Ashwamegh Hall Erandwana ,Karve Road, Pune.
7 M/s. Sonal Hall, Erandwana, Karve Road, Pune
8 . |M/s. Kohinoor ,34/12Shankar Govind Sane Bandhu Erandwana, Pune.
9 M/s. Ashwamedha, Plot No. 17/8, Sr.No.15/8+9 Swati Natu

Erandwana, Pune.

10 M/s. Ganesh 16/3 Vasant Gokhale,
Erandwane, Pune.

11 M/s. Mantra Bankfit Hall
Opposite Shastrinagar Police outpost L.P.G. Next to Pampa,
Shastrinagar Kothrud, Pune.38

12 M/s. Shiv Chaitanya Hall
Sr.No. 121/122 Lane No.9 Rambagh Colony,Pauda Road Kothrud
Pune 38

13 M/s. Swaprapurva Hall

Sr.No. 124/12, Shilpa Sobiety MIT,Near College Kothrud Pune 38

14 M/s. Omkar Bedekar Hall
Sr.No. 43/2, Rambagh Colony, Bedekar Ganapati Mandir, Pauda
Road Kothrud, Pune 38.

15 M/s. Punai AuditoriumSr.No. 217/1, More Vidyalaya Chowk, Opposite
Gadgil Showroom, Paud Road
Kothurd Pune.

16 M/s. Ustav Mangal Auditorium
Sr.No.121/122, Shiksha Nagar Lokmanya Colony, Paud Road, Kothurd
Pune 38. :

17 M/s. Spice Garden Auditorium

Sr.No.122, Jai Bhawani Mata Mandir Road, Rambagh Colony Kothrud
Pune-38




470

18 M/s. Sharaw Lawns
Sr.No.122, Jai Bhawani Mata Mandir Road, Rambagh Colony Kothrud
Pune-38
19 M/s. Digambar Hall
Rambag Colony near Bharati Vidyapeeth, Paud Road Kothrud Pune 38
20 M/s. Shiv Samarth Hali
Sr.No. 122 Jai Bhavani Mata Mandir Nagar Road, Rambagh Colony
Kothrud Pune 38.
21 M/s.Amber Mangal Karyalaya _
Opposite Mrityajay Mandir, Karve Road, Kothrud, Pune 38 /
22 M/s.Ishadhan Hall -
Ishadhan Society, Paud Road, Kothrud, Pune 38 i fg I?
23 M/s. Swami Kripa Hall \
Opposite Mrityajeshwar Mandir, A
Karve Road Kothrud Pune 38
24 M/s. Ashish Garden
Ashish Garden Chowk, Gadve Colony, Kothrud Pune 38
25 M/s. Moreshwar Auditorium
17/WI/3 behind Sangampress, Kothrud.
26 M/s. Siddharath Hall Opposite Sangampress, Kothrud.
27 M/s. Pratijna Hall
Samarth Path, Karvenagar, Pune 52
28 M/s.Majeta Rajarampool D.P. Road, Karvenagar, Pune.
29 M/s. Kakade Palace
Mawle Ali, Karvenagar, Pune.
30 M/s. Mahalakshmi Lawns
Rajarampool, Next to Chandalok Garden, Karvenagar, Pune.
31 M/s. Vedanta Mangal Karyalaya .
Vedanta Mangal Karyalaya, Karvenagar,Pune.
32 M/s.Pandit Farm/Lawns
36 M. D.P. Road Karvenagar, Pune 52.
33 M/s.Narayani Lawns
36 M. D.P. Road Karvenagar, Pune 52.
34 M/s.Harvest Lawns
36 M. D.P. Road Karvenagar,Pune 52.
35 M/s.Dudhane Lawns
36 M. D.P. Road Karvenagar,Pune 52.
36 M/s.Keshav Bagh
36 M. D.P. Road Karvenagar, Pune 52.
37 M/s.Kakade Palace Mangal Karyalaya Sr.No. 16 Pai, out of 18
Karvenagar, Pune 52.
38 M/s.Golden Leaf Lawns

36 M.D.P. Road, Karvenagar,
Pune 52
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. PUBLIC NOTICE
TAKE NOTICE that one Shri MEHER HORMAZSHAW MEHTA aliss MEHAR

IDGH

Government of India
Miistry of Petroleum and Natural Gas
Directorate General of Hydrocarbons

ENGAGEMENT OF HYDROCARBON PROFESSIONALS
" ONCONTRACTBASIS -
Directorate General of Hydrocarbons (DGH), Ministry of
Petroleum and Natural Gas, in collaboration with Oil india
Ltd. and ONGC is looking for young, talented, innovalive
and dynamic professionals to work as Hydrocarbons
Professionals, purely on contract basls, in North East
Hydrocarbon Coordination Celi (NEHCC) In DGH. The.
seloctad candidate will be posted in the North-East States

of India in State headquarters and District headquarters.
Eligible candidates with required qQualification and relevant
experience may send application in prescribed
format together with all supporting self-attested
documents, to Senior Manager-HR at email:
dghrecrultment@dghindia.gov.ln to reach latest by
25.03.2024. '

For further details and updates, please visit our website

m.dghlndla.oov.l_n HOD (HR & Admin), DGH

MAHARASHTRA POLLUTION CONTROL BOARD
—  Kalpatary Pob, 2nd - 4 Floor

Tak 24010437/24020781/24014701 Prere——r1

Sion-Mehunge Scheme Rd.No 8,
Near Sion Circle, Sion (Esst)
Mumbal- 400 022,

Fax: 24023516/2402400024044531 =ormn—
Webelte: hitpe://mpch. govin y

PUBLIC NOTICE
This Public nofics is lesued as pe ihe order of Harvble NGT, (W2) In OA. moc 8/2015
(Sujal Sahakari Gruha Rachns Sanatha Maryadi Vs The CommissionarPMC) = -
i compliance of the Hon'bia NGT Order di. 19/5/2019 pessed in O A. 80, 4002017 Sled
by Wastend Green Farms Society Vs. Unian of India & Ors. CPCB hes famed the
“MechaniseGuidelines for Corrol of Polution and Enforcement of Enwironment Noctng
ot Individual Establishments and the Marmiege Halie/ Lawna/ Club Houses and the Area/

“Times oF jl_:v\zb’q
dtd. 23. 02, 2024 .

i;
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